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HIMACHAL PRADESH VIDHAN SABHA SECRETARIAT
(Rules of Business to fill-up all the Posts by direct Recruitment) Regulations, 2024

NOTIFICATION

Shimla-4, the 12th April, 2024

No.VS/Estt./Regulations(Rectt.)/6-03/2024.—In exercise of the powers
conferred under Rule-27 of the "Himachal Pradesh Vidhan Sabha Secretariat
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(Recruitment and Conditions of Service) Rules, 1974" which were framed by the
Governor Himachal Pradesh under Article-187(3) of the Constitution of India and
Notified in the official gazette, the Speaker, Himachal Pradesh Vidhan Sabha is
pleased to make the following regulations:

1. SHORT TITLE.—These regulations shall be called the “Himachal Pradesh
Vidhan Sabha Secretariat(Rules of Business to fill-up all the Posts by direct Recruitment)
Regulations, 2024.”

2. COMMENCEMENT AND APPLICATION.—These regulations shall come
into force from the date of publication in the Rajpatra, Himachal Pradesh.

3. DEFINITIONS.—In these regulations, unless the context otherwise requires,—
(a) *“Speaker” means the Speaker, Himachal Pradesh Vidhan Sabha;
(b) “Secretariat” means the Himachal Pradesh Vidhan Sabha, Secretariat;
(c) “Government” means the State Government of Himachal Pradesh;

(d) “Posts” means the Group-A/Class-I, Group-B/Class-II, Group-C/Class-III,
Group-D/Class-IV posts of H.P. Vidhan Sabha and approved by the
Appointing Authority for making appointment;

(e) “Appointing Authority” means Speaker, H.P. Vidhan Sabha;

(f) “Selection Committee” means the Committee constituted for
selection to all posts except post of Secretary, H.P. Vidhan Sabha by direct
recruitment;

(g) “Controller of Examinations” means the Secretary, Himachal Pradesh
Vidhan Sabha;

“Secretary” means the Secretary, Himachal Pradesh Vidhan Sabha;

(h) “Joint Secretary, Deputy Secretary & Under Secretary” means the Joint
Secretary, Deputy Secretary & Under Secretary, Himachal Pradesh Vidhan
Sabha; and

(1) “Application Forms” means the Online Recruitment Application Forms.

4. REQUISITION.— The Requisition to fill-up all the posts by direct recruitment
shall be prepared by the Establishment Branch on the basis of vacancies of different posts after
verifying the record available in the Secretariat.

5. ADVERTISEMENT.—In the case of filling-up of posts by direct recruitment, these
shall be advertised giving full information as per R&P Rules, Qualification, Age limit and
other relevant information for inviting Online Recruitment Applications on official website of
H.P. Vidhan Sabha and published in two daily news papers, one each in national newspaper
and hindi vernacular, which have wide circulation in Himachal Pradesh alongwith a copy of
advertisement in the “Giri Raj” of Himachal Pradesh Government. The copy of advertisement
shall be displayed on the "Notice Board" of Himachal Pradesh Vidhan Sabha as well.
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6.

TIME LIMIT FOR SUBMISSION OF ONLINE RECRUITMENT

APPLICATIONS—

6.1

6.2

6.3

Where applications are being invited through advertisement, atleast 30 days time
will be given for submission for Application Forms including difficult areas of
H.P. like Pangi, Kinnaur, Lahaul & Spiti and Dodra Kawar. If the last date fixed
for receipt of Applications happens to be a holiday, then the Applications shall be
received on the next working day. In special circumstances, for reasons to be
recorded, the Secretariat may extend the date fixed for inviting Applications.

If a need arises as to change the Online Recruitment Application Form in a
particular case(s) as per requirement, the same will be decided by the Secretariat.
While submitting the Online Recruitment Application Forms, the candidates must
read instructions carefully, which are available on website of the H.P. Vidhan Sabha
Secretariat.

The minimum age limit for direct recruitment shall be as provided in the Himachal
Pradesh Vidhan Sabha Secretariat (Recruitment and Conditions of Service) Rules,
1974 which will be reckoned as on the first day of the year in which the post(s) are
advertised for inviting applications.

6.4 The Online Recruitment Application Forms shall be submitted by the applicant

7.

through official website of Himachal Pradesh Vidhan Sabha.

RESERVATION, RELAXATION & ROSTER IN RESPECT OF ALL THE

CATEGORIES.—As per Rules, Notifications and Instructions issued by the H.P. State
Government from time to time.

8. REFUND OF EXAMINATION FEE—

8.1

8.2

9.

No fee will be returned to the candidates whose Applications have been received
after the expiry of last date fixed or who have submitted wrongly filled or
incomplete Applications or submitted Applications for the post not advertised by
the H.P. Vidhan Sabha Secretariat.

Due to cancellation of examinations by any unavoidable circumstances or
administrative grounds the fee will be refundable as per the order of the Speaker.

SCRUTINY OF ONLINE RECRUITMENT APPLICATIONS(ORAs) AS PER

ELIGIBILITY CRITERIA—

9.1

9.2

The scrutiny of all the Online Recruitment Application(s) shall be done on the
basis of instructions prescribed in the advertisement with no deviation.

The Application of the candidate who has not filled in the Application properly,
left the columns blank, has not signed the declaration at the end of the Application
Form, has not sent the requisite fee and has not mentioned the essential
requirements such as educational/technical/professional qualification, has not
affixed the attested copies of the photographs or whose Application has been
received after the last date fixed for receipt of the Application Forms or does not
fulfill the added requirements, the Application Form shall be rejected. As regards
category and sub-category of the candidate regarding reservation, the candidate is
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9.3.

9.4

9.5

9.6

9.7

9.8

9.9

to indicate his category and sub-category in the appropriate columns of the
Application Form but  if he fails to do so he will be treated as a General category
candidate provided the requisite fee as to General category has been paid,
otherwise his application shall be rejected for want of full fee.

The scrutiny of the applications to determine the eligibility or otherwise of the
applicant to participate in the selection process shall be undertaken by the
Committee constituted for this purpose as per check list and where the application
is to be rejected reasons in brief may be recorded and the applicant be intimated
about the same.

The applications having shortcomings shall be put up to the Secretary, H.P. Vidhan
Sabha for rejection.

All the eligible candidates shall be admitted provisionally for further selection
process.

The e-Admission certificate(s) will be sent by SMS alert and provisionally
admitted candidates will have to download their respective e-Admission
Certificate/Admit Card alongwith instructions for the concerned post(s) from the
official website of H.P. Vidhan Sabha.

In view of the large number of requests in the case of rejected application forms for
seeing the application form by the candidate, the candidate will be required to
apply on a prescribed pro-forma along with a fee as fixed by the Secretariat from
time to time then his application form will be taken out and a photocopy will also
be made available to the candidate against receipt for his information showing why
it has been rejected. No interim correspondence about the application shall be
entertained nor the applications of candidate who has sent any other document,
photo/drafts etc., after the receipt of the application form will be entertained.

Intimation regarding interview/verification of Original documents etc. shall be sent
to the candidate through SMS alerts/e-mail and the Secretariat shall not be liable
for any delay in transit or non-receipt of SMS alerts/e-mail.

After the applications have been scrutinized, the Secretariat shall take a decision
regarding the mode of selection i.e. whether to hold a written test or a written test
preceded by a screening test. If the Selection Process comprises Written Test, the
same may be clearly indicated in the Advertisement. However, the maximum
marks of the interview shall not exceed 15% of the total marks. Where a type and
shorthand test is an essential qualification, the candidates will be required to
undergo these tests for the prescribed speed. Where a driving test is
prescribed/required, the candidate will be required to undergo the required test as
per standards laid down. The Secretariat shall not be liable for any injury or
damage sustained by the candidate while going through such tests.

9.10 Generally, no interim correspondence or request for change of date or venue of

screening test, subjective test, driving test, type and shorthand test or date of
interview/verification of original documents shall be entertained. But in
exceptional circumstances, the Secretariat may entertain their requests on case to
case basis subject to order of the Speaker.
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10. SYLLABUS FOR EXAMINATION(S).—The level of examination and syllabus
for a post for which a minimum educational qualification has been prescribed shall be the
same as far as that of the equivalent examination of Himachal Pradesh Board of School
Education, Himachal Pradesh Board of Technical Education or the concerned Universities in
Himachal Pradesh. For example, if for a post minimum educational qualification is
matriculation, then the level of examination and syllabus shall be that of Matriculation
examination of Himachal Pradesh Board of School Education. In addition questions of General
Knowledge, Current Affairs, Everyday Science, General Awareness, and Logic and about
Himachal Pradesh may also be put of the equivalent level. The decision of the Secretariat
regarding nature and scope of question paper will be mentioned in the advertisement for
information of the candidates.

11. CONDUCT OF EXAMINATION—

11.11If it is decided that a screening test or a written test is to be held then the
examination centers will be selected keeping in view the number of candidates and
their location, seating capacity, approach, suitability, furniture, staff, electricity,
water and other relevant factors.

11.2 Keeping in view the resources of the Office, secrecy, feasibility and other relevant
factors the centers for written tests may be kept on the basis of number of
candidates.

11.3 Once the date of examination and venue has been decided and if the number of
candidates is more than 500, then the respective District Magistrate/Sub-
Divisional Magistrate will be requested to make arrangement for maintaining Law
and Order in and around the examination centers.

11.4 The facility of scribe/reader shall be allowed to any person having disability of
40% or more if so desired by the person having a Disability Certificate issued by
the Standing Medical Board or Medical Board constituted by the any Government.

11.5 The compensatory time shall not be less than 20 minutes per hour of examination
for persons who are making use of Scribe/Reader. All the candidates with
disability not availing the facility of Scribe/Reader shall be allowed additional time
of minimum of one hour for examination of three hours duration which could
further be increased on case to case basis.

11.6 The Secretary of the Secretariat shall maintain a panel of suitable and qualified
persons for getting the paper(s) set and evaluation thereof. The names may be
added or deleted from time to time.

11.7 The paper setter may be asked to set one or more than one set of question papers in
the case of objective/multiple choice questions and descriptive type of papers. The
Secretary may also mix two or three papers. As far as possible and as the
circumstances may allow, the Paper Setter may be intimated the essential
qualification and syllabus and will not be intimated the post for which the paper is
being set and the request to the paper setter may be on phone or in person, to keep
the secrecy.

11.8 The question papers will be got printed by the Secretary and secrecy, accuracy and
quality of the printing will be ensured.
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11.9 The Secretary of the Secretariat will be Controller of examinations and he will

11.10

appoint and lay down the duties of the Centre Superintendents, Deputy Centre
Superintendents, Invigilators, Clerks and Class-IV and they shall be paid
remuneration at the rates approved by the Secretariat from time to time.

Question papers and other material shall be handed over to the Centre
Superintendent against receipt a day before or as convenient by authorized official
of the Secretariat and then the Centre Superintendent shall be responsible for its
safe custody and ensuring secrecy.

11.11 The Centre Superintendent shall make seating plan which may be pasted on the

11.12

notice board of the institution and copy of seating plan shall also be pasted on the
entrance of each examination room. A notice shall also be displayed about centre
and date of examination and pasted near the gate of the Institutionin bold letters.

The examination may start normally at 09.00 A.M. for the morning shift & at 3.00
P.M. for the evening shift. The candidates will be expected to reach examination
halls/rooms at least 15 minutes before the commencement of the test along with e-
admission certificate/admit card. In case a candidate has not received the admit
card then on production of receipt of the application issued by the Secretariat, he
may be admitted provisionally upon giving or producing a recent attested
photograph which will be pasted on the undertaking to be produced by the
candidate and attested by the Centre Superintendent provided his name does not
figure in the list of applicants whose Application Forms have been rejected which
will later on be put up with Application and his answer sheets shall be marked
separately. The candidates shall be allowed to bring with them card board, pen,
ball pen, pencil, inkpot and foot rule and no other material such as hand bag, books,
magazines, mobile phone, calculator or slide rule etc. shall be allowed in
examination halls/rooms. The candidates shall observe restraint, discipline and
silence. If any candidate has to ask for anything, he shall raise his hand and the
staff on duty will attend to him. No candidate shall be admitted 15 minutes after
the start of examination/test and no candidate shall be allowed to leave the
examination hall/room before the half of the stipulated time is over in case of
subjective type of question papers. However, in the case of objective type
question & descriptive type papers the candidates will not be allowed to leave
the examinationhall till the stipulated time is over.

11.13 In case any candidate is found to be indulging in or using “Un-Fair Means” in any

11.14

manner, he shall be warned by the Centre Superintendent/staff on duty and if he
still persists, then the staff on duty shall mark his/her answer sheet in red ink with
the word “U.F.M.” and sign the same which will be countersigned by the Centre
Superintendent and the sheet will be taken, separately packed and accounted for
and the candidate will be sent out of the examination hall/room and a report will be
sent to the Secretariat by the Centre Superintendent.

In case of extreme rowdyism within or outside the Centre or the use of “Un-Fair
Means” on a large scale, the Centre Superintendent shall make a reference to the
Secretariat which after satisfying itself may cancel the test as a whole or for a
particular centre and hold the test afresh. If reports of large scale use of unfair
means at any centre are received and the same are found to have substance then the
Secretariat may for reasons to be recorded, cancel the examination and order
afresh test/examination.
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11.15

The e-certificates/Admit Cards shall be collected from the candidates after obtaining
their signatures on the attendance sheet as well as on the Admit Card. The number
of answer sheets/question-cum-answer booklets issued shall also be entered and
the answer sheets/question-cum-answer booklets shall be stamped with one of the
stamps to be used on that date out of the stamps supplied by the Secretariat. The
particular stamp to be used will be the one whose impression will be supplied in a
separate sealed cover.

11.16 No one except the staff on duty or the Secretariat's official with identity card shall

be allowed to enter the examination hall/room.

11.17 At the end of the examination/test, the Centre Superintendent shall arrange to

11.18

collect the answer sheets/question-cum-answer booklets, pack them and arrange
them Roll number- wise, collect the Admit Cards and other items, seal and sign the
same and hand them over to the official of the Secretariat alongwith unused
question papers and list of the provisional candidates. He shall also render the
account of money advanced, disbursed and all other material given and forms
given duly filled up.

After the receipt of answer sheets/question-cum-answer booklets and other
material, it shall be entered in the appropriate register, kept in the appropriate safe
place in the Secretariat's office till their evaluation and final disposal.

12. EVALUATION—

12.1

12.2

12.3

12.4

12.5

The Secretariat will devise and prescribe a mechanism/system for the evaluation of
answer sheets/question-cum-answer booklets and it shall be the responsibility of
the Secretary to implement it.

In all the subjective type answer sheets fictitious Roll Nos. will be given.

In case of Multiple Choice Question paper, only the detached answer/OMR sheets
will be given for evaluation.

On the basis of evaluation of answer/OMR sheets/question-cum-answer booklets a
merit list shall be prepared and in case of different reserved categories, the
category-wise merit list shall be prepared. The candidates to be eligible and in
the consideration zone, must secure at-least 50% marks in the
written/screening test.

After the test, the result shall be declared as soon as possible depending upon the
circumstances. The Secretariat shall decide whether after an objective type
screening test, a subjective/descriptive type of test is to be held or not and the
number of candidates to be called for the subjective/descriptive test or the
Secretariat may decide to hold the verification of original documents or interview
after the objective type screening test.

13. INTERVIEW/VERIFICATION OF ORIGINAL DOCUMENTS—

13.1

After the receipt of merit list, the Secretariat may decide to hold the
interview/verification of original documents and the venue and the number of the
candidates to be called for interview per post. Generally it shall be 3 to 5 times the
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13.2

13.3

13.4

number of posts. The candidate shall present himself on the date, time and place
fixed for the interview/verification of original documents. He shall also bring
alongwith him on the said date and time, the original as well as one attested copy
each of the following:—

(1) Original Matriculation certificate showing date of birth and attested copy
thereof.

(i1) Certificate(s)/Diploma/Degree/Testimonials showing his educational and
professional qualification alongwith one attested copy of each.

(ii1) Certificate issued by the competent authority along with one attested copy
showing the category against which reservation has been claimed as per the
category mentioned in the Application Form, if any.

(iv) Two recent passport size attested photographs.

(v) Document showing his having been registered with any of Employment/Sub-
Employment Exchanges in Himachal Pradesh alongwith an attested copy.

The original certificates after having been seen will be returned to the candidate
while the attested copies will be attached with the Application Form. The
Secretariat's  official shall compare the original certificates alongwith the
qualification mentioned in the Application Form and shall enter the Roll Nos., name
and experience etc; in the Interview Sheet and this shall be signed by him. The
interview sheet alongwith copies of testimonials etc; shall be attached with the
Application Form. In the case of provisional admission, the undertaking shall also
be attached and shall be presented before the Secretariat. Departmental
representative and Expert, if needed, shall also be requested to be present that may
be intimated in writing or on phone to maintain secrecy.

The Member of the Selection Committee shall ordinarily preside over the
Committee set up for the selection of candidates through either of the methods
described above and shall act as the Chairman of the Committee except in cases
where the Chairman of the Committee himself sits alongwith the Member.

The Selection Committee shall be assisted by the experts and departmental
representative. The marks to the candidates in the interview/viva-voce shall be
recorded by the Chairman in ink after consulting all the members of the respective
interview Board and in token there of all members of the Selection Committee will
put their signatures on the interview sheet (in ink/ball point pen). An honorarium
shall be paid to the experts assisting the Selection Committee as per rate approved
by the Secretariat from time to time.

13.5 At the end of the Personality Test/Interview of each candidate the Chairman and

Members of the Selection Committee will discuss his/her overall performance and
grade him/her in five categories viz. Outstanding, Very Good, Good, Average,
below Average. The marks to be awarded to the candidate(s) on the basis of
his/her performance before the Selection Committee shall be recorded in words
and figures by the Chairman of the Committee in ink as per the consensus /
average reached by the Selection Committee participating in the Personality
Test/Interview shall put their signatures on each page of the Personality
Test/Interview Sheet.
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13.6 The deliberations of the Secretariat at the Personality Test/Interview of candidates
including award of marks to the candidates shall be kept secret and this rule shall
be binding on Expert(s) who are present at the Personality Test/Interview.

13.7 The Personality Test/Interview Form and Personality Test/Interview Sheet(s) duly
signed by all the Members comprising the Selection Committee shall be sealed
daily immediately after the conclusion of day's proceedings and shall be handed
over to the Secretary to be kept in the safe custody to be acted upon and used as
and when required. The Chairman and Members of the Committee shall not retain
or maintain any record whatsoever thereof with him/her. Further processing of the
results shall be done by the Secretary.

13.8 The recommendations of the Selection Committee (including viva-voce) shall be
placed before the Speaker for approval before communicated to the Appointing
Authority.

13.9 While preparing the final result a category-wise waiting list (Panel) shall be
prepared. The candidates placed in the waiting list/panel shall have no right to be
appointed except when a selected/recommended candidate does not join and the
waiting list is still in operation.

13.10 While declaring the final result category-wise total marks obtained by selected
candidates will also be shown.

13.11 The recommendations of the Selection Committee will be wvalid till the
appointments are offered to the candidates by the Appointing Authority or for a
period of one year fromthe date of recommendations which-ever are earliest.

13.12 The Secretariat shall prescribe the documents and material to be kept in the strong
room and the procedure for operating it. However it will be in double lock and one
key of the strong room will be with the Secretary and the other one will be with the
Joint/Deputy/Under Secretary. However, in exceptional circumstances or in case
of non-availability of either of the officers, the Secretary may authorize the Section
Officer to operate it by observing the double lock procedure.

14. Recommendations/Declaration of Final Result/Merit List— Except where
procedure has been specifically prescribed in relevant Recruitment and Promotion Rules,
marks obtained by the candidates in the main examination (written part as well as Personality
Test) would determine their final ranking. In the event of a tie, order of merit shall be
determined in accordance with highest marks secured in the Personality Test and in case the
marks in the Personality Test of the candidates are also equal, then the candidate securing
more marks in Paper-I will be placed above the candidate securing less marks in the same. In
case the marks of Paper-I are also equal, then the candidate who is older in age will be placed
above the candidate younger in age. In case the age is also same then the candidate having
more marks in the essential qualification examination will be placed above the candidate
having less marks.

15. ADDITIONS AND ALTERATIONS IN THE REGULATIONS.—From time to
time, additions and alterations in these regulations, shall be carried out with the prior approval
of the Speaker.
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16. REPEAL.—Any procedure issued earlier in respect of filling-up of Group-A/
Class-I, Group-B/Class-I1I, Group-C/Class-III, Group-D/Class-IV Posts by Direct Recruitment
shall be deemed to have been repealed immediately after these regulations come into force.

By order,

Speaker,
H.P. Vidhan Sabha.

In the Court of Aprajita Chandel, HPAS, Sub-Divisional Magistrate-cum-Special Marriage
Officer Nadaun, District Hamirpur (H.P.)

1. Banita Kumari d/o Sh. Amin Chand, r/o Village Phaphan, P. O. Saned, Tehsil &
District Hamirpur (H.P.).

2. Vivek Kumar s/o Sh. Surinder Parmar, r/o Village Jamnoti, P. O. Booni, Sub-Tehsil
Kangoo, Tehsil Nadaun, District Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for registration of marriage.

Banita Kumari d/o Sh. Amin Chand, r/o Village Phaphan, P. O. Saned, Tehsil & District
Hamirpur (H.P.) & Vivek Kumar s/o Sh. Surinder Parmar, r/o Village Jamnoti, P. O. Booni, Sub-
Tehsil Kangoo, Tehsil Nadaun, District Hamirpur (H.P.) have filed an application alongwith
affidavits in the court of undersigned under sections 15 & 16 of Special Marriage Act, 1954 that
they have solemnized their marriage on 08-03-2024 at Maa Bagla Mukhi Sankat Mochan Mandir,
Budana (Kangoo) and they are living as husband and wife since their marriage may be registered
under Special Marriage Act, 1954.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this can file the objections personally or in writing before this court on
or before 19-04-2024 at 10.00 A.M. it will not be entertained and the marriage will be registered
accordingly.

Issued on this day 15-03-2024 under my hand and seal of the court.

Sd/-
Seal. (APRAIJITA CHANDEL, HPAS),

Sub Divisional Magistrate,
Nadaun, District Hamirpur (H.P.).

In the Court of Sh. Manish Kumar Soni, HPAS, Marriage Officer-cum-Sub-Divisional
Magistrate, Hamirpur (H.P.)

In the matter of:
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1. Parveen Thakur s/o Sh. Raghubir Singh, r/o V.P.O. Ree, Tehsil Sujanpur, District
Hamirpur (H.P.).

2. Priyanka Kumari d/o Sh. Jagdish Chand, r/o H. No. 142, W. No. 3, Partap Nagar,
Hamirpur, District Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for registration of marriage.

Parveen and Smt. Priyanka Kumari have filed an application u/s 16 of Special Marriage
Act, 1954 alongwith affidavits and supporting documents before the court of undersigned, stating
therein that their marriage ceremony was preformed between them on 17-01-2022 at Jai Maa
Chintpurni Mandir, Ajit Nagar Kapurthla (Pb.) as per the Hindu ritual and customs.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this Marriage, may file his/her objections personally or in writing,
before this on or before 20-04-2024. In case no objection is received by 20-04-2024, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 20-03-2024.

Sd/-
Seal. Marriage Officer-cum-
Sub-Divisional Magistrate,

Sub-Divisional Hamirpur (H.P.).
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In the Court of Aprajita Chandel, HPAS, Sub-Divisional Magistrate-cum-Special Marriage
Officer Nadaun, District Hamirpur (H.P.)

1. Sanam Bharti s/o Sh. Subhash Chand, r/o Village Jhagrial, P. O. Bara, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Aarti d/o Sh. Ashok Kumar, r/o Village Dadwal, P. O. Booni, Tehsil Nadaun, District
Hamirpur (H.P.) .. Applicants.

Versus
General Public
Subject.— Notice for intended of marriage.

Sanam Bharti & Aarti have filed an application u/s 5 of Special Marriage Act, 1954
alongwith affidavits & supporting documents in the court of undersigned in which they have stated
that they intend to solemnize their marriage within next three calendar months.

Therefore, the General Public is hereby informed through this notice that if any person who
has the objections regarding this marriage may file his objections personally or in writing before
this court on or before 22-04-2024 at 2.00 P.M. it will in case no received by 22-04-2024 it will be
presumed that there is no objection to the registration of the above said marriage and same will be
registered accordingly.

Issued under my hand and seal of the court on 19-03-2024.

Sd/-
Seal. (APRAJITA CHANDEL, HPAS),

Sub Divisional Magistrate,
Nadaun, District Hamirpur (H.P.).

¥ QT TEUIdaR U4 Hed |HIEdT, M 107 JIeyR,

fStetm wivreT (R0 Wo)
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fafer Naval Pension record H TeId &of &I T 8| Uil @ il @ <= faf&r Naval Pension
record # TSl ¥ 07—11—1970 &Sl 8 g © AP < TWMES H IAD! Tl Bl o1 fafd
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TRIST o1 BRAT Hhdl & | b ORI blIs |l YaRIS FHEd | 8NN q1 Faargar o fafr
TS B B AT FHRERIT I TErRd B o HR Y S |
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ATER | FEIRT / —
HRIBRI TUSIIGRT Yora Joff Ud TediiaeR,
<R, RSTer goog (fRodo) |

In the Court of Sub-Divisional Magistrate-cum-Marriage officer, Manali,
District Kullu (H.P.)

In the matter of :

Mohammad Shakil age 23 years s/o Mohammad Shalim, r/o Veer Bahadur Nagar, Ward
No. 24, Nagar Palika Parishad, Maharajganj, P.O. Maharajganj, Distt. Maharajganj, Uttar Pradesh-
273 303 (at present residing Village Aleo, P.O. & Tehsil Manali, District Kullu (H.P.) Adhar No.
3524 0769 3571.

And

Juli Jaisawal age 21 years d/o Sh. Chhotelal Jaisawal, r/o Viraicha, Bhuvni, Bhuani,
Maharajganj, Biraicha, Uttar Pradesh-273 151 (at present residing Village Aleo, P.O. & Tehsil
Manali, District Kullu (H.P.) Adhar No. 6506 7478 4058.

Versus
General Public
An application for the registration of marriage under Special Marriage Act, 1954.

Whereas Mohammad Shakil age 23 years s/o Mohammad Shalim, r/o Veer Bahadur Nagar,
Ward No. 24, Nagar Palika Parishad, Maharajganj, P.O. Maharajganj, Distt. Maharajganj, Uttar
Pradesh-273 303 (at present residing Village Aleo, P.O. & Tehsil Manali, District Kullu (H.P.) and
Juli Jaisawal age 21 years d/o Sh. Chhotelal Jaisawal, r/o Viraicha, Bhuvni, Bhuani, Maharajganj,
Biraicha, Uttar Pradesh-273 151 (at present residing Village Aleo, P.O. & Tehsil Manali, District
Kullu (H.P.) have presented an application on 18-03-2024 in this court for the registration of
marriage under Special Marriage Act, 1954. Hence this proclamation is hereby issued for the
information of General Public that if any person have any objection for the registration of the above
marriage can appear in this court on 19-04-2024 at to object registration of above marriage
personally or through an authorized agent failing which this marriage will be registered under this
Act, 1954 accordingly.

Given under my hand and seal of the court on 21st day of March, 2024.

Seal. Sd/-
Sub-Divisional Magistrate-cam- Marriage Officer,
Manali, District Kullu (H.P.).
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In the Court of Shri Raman Kumar Sharma (HPAS), Special Marriage Officer-cum-
Sub-Divisional Magistrate, Manali, District Kullu (H.P.)

In the matter of :

Gopal aged 29 years s/o Sh. Bhim Bahadur, c/o Lal Chand Manali, P.O. & Tehsil Manali,
District Kullu (H.P.)-175 131 (DOB 15-12-1994) Adhar No. 8945 4504 3852.

And

Lakpa Dolma aged 20 years d/o Sh. Tashi, r/o V.P.O. Bahang, Tehsil Manali, District Kullu
(H.P.) (DOB 30-03-2003) Adhar No. 9549 2646 6274.

Versus
General Public

An application for the registration of marriage under Special Marriage Act, 1954.

Whereas Gopal aged 29 years s/o Sh. Bhim Bahadur, c/o Lal Chand Manali, P.O. & Tehsil
Manali, District Kullu (H.P.)-175 131 (DOB 15-12-1994) Adhar No. 8945 4504 3852 and Lakpa
Dolma aged 20 years d/o Sh. Tashi, r/o V.P.O. Bahang, Tehsil Manali, District Kullu (H.P.) (DOB
30-03-2003) Adhar No. 9549 2646 6274 have presented an application on 18-03-2024 in this court
for the registration of marriage under Special Marriage Act, 1954. Hence this proclamation is
hereby issued for the information of General Public that if any persons have any objection for the
registration of the above marriage can appear in this court on 19-04-2024 at 2-00 p.M. to object
registration of above marriage personally or through an authorized agent failing which this
marriage will be registered under this Act, 1954 accordingly.

Given under my hand and seal of the court on 18th day of March, 2024.
Seal. Sd/-
Special Marriage Olfficer-cum-

Sub-Divisional Magistrate,
Manali, District Kullu (H.P.).

In the Court of Shri Raman Kumar Sharma (HPAS), Special Marriage Officer-cum-
Sub-Divisional Magistrate, Manali, District Kullu (H.P.)

In the matter of :

Ajay aged 27 years s/o Sh. Hari Chand, r/o V. P.O. Chhiyal, Tehsil Manali, District Kullu
(H.P.)-175 131 (DOB 20-08-1996) Adhar No. 8907 3105 6040.

And

Maan Kumari d/o Sh. Chaturman, r/o Village Jatehar Bihal, P.O. Katrain, Tehsil & District
Kullu (H.P.)175129 (DOB 02-04-1995) Adhar No. 4040 6905 5047.
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Versus

General Public
An application for the registration of marriage under Special Marriage Act, 1954.

Mr. Ajay aged 27 years s/o Sh. Hari Chand, r/o V. P.O. Chhiyal, Tehsil Manali, District
Kullu (H.P.)-175 131 (DOB 20-08-1996) Adhar No. 8907 3105 6040 and Maan Kumari d/o Sh.
Chaturman, r/o Village Jatehar Bihal, P.O. Katrain, Tehsil & District Kullu (H.P.)-175129 (DOB
02-04-1995) Adhar No. 4040 6905 5047 have presented an application on 18-03-2024 in this court
for the registration of marriage under Special Marriage Act, 1954. Hence this proclamation is
hereby issued for the information of General Public that if any persons have any objection for the
registration of marriage can appear in this court on 19-04-2024 at 2-00 p.M. to object registration of
above marriage personally or through an authorized agent failing which this marriage will be
registered under this Act, 1954 accordingly.

Given under my hand and seal of the court on 21st day of March, 2024.
Seal. Sd/-
Special Marriage Officer-cum-

Sub-Divisional Magistrate,
Manali, District Kullu (H.P.).
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In the Court of Executive Magistrate, Anni, District Kullu (H.P.)
Surender Kumar .. Applicant.
Vs.
General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Act, 1969.

Sh. Surender Kumar s/o Sh. Tave Ram, r/o Village Dhanair, P.O. Jaon, Tehsil Anni, District
Kullu, H.P. has moved an application through District Registrar (B&D)-cum-Chief Medical Officer
Kullu in the office of the undersigned accompanying with an affidavit stating that the birth
registration event of himself Sh. Surender Kumar s/o Sh. Tave Ram born on 01-07-1976, has not
been entered in the record of Gram Panchayat Deuthi.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objection regarding entering birth event of the applicant Sh. Surender Kumar s/o
Sh. Tave Ram born on 01-07-1976, in the Panchayat record of Gram Panchayat Deuthi, he/she/they
may file his/her/their objection on or before 22-04-2024 before this court. In case of non-filing of
any objection, the ex-parte order will be passed.

Given under my seal and signature on this 22nd day of March, 2024.
Seal. Sd/-

Executive Magistrate,
Anni, District Kullu (H.P.).
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FeHl M YF A XM, Faril Ao geel], dedid REer arir, [ e (fRovo), 9. s
wwwﬁ,wmm,mww,mw&om 10. AR
<) g1 <A =, Hardl Hion guell, aedie Reern arion, frer Rer (fRovo), 11. AR

<l g1 daE g, Faril Ao g, e Rmer awin frer Rt (Bovo), 12 s
AU FAR gF A AE g, Faril |Jion ggel, dedia REar g, [Ser Revern (fRovo),
13. SN T <81 uel ¥9. 30 Sae ==, Fard @6 geell, dedrd Rmar arion, e Rever
(FBowo), 14, T AR <l YA BUR I, fardl Ao quell, dedier Reyem arior, e
Rmar (fRowo), 15, sl 91 HARN G FR o, Fardl dion guell, Jedia Rer g,
St Rmvenm (fRovo), 16. &M & == Yo SR I, {ardl Ao goell, dedia Reem amHio,
forer Rmer (Bowo), 17. 571 M ofa g mr M, Fardl @i geel, dgdia Reen amio,

)
)

St Rreer (RBovwo), 18. =0 (@ <4 Yo A ¥H, fardl diom guell, deddile Reen g,
forem Rmer (Bovwo), 19. & fiar I g o M, fFardl dien quell, dedia Rmer amo,
fStem Rar (fRodo), 20, AT wm=il <l g1 amr I, el |iom goell, dsdia R
greor, R Rfetr (fRovo), 21. sl eidt <t QAT o M, Fari dieT qeell, dedia Rrfe
gren, fStar Rear (fRodo), 22, il iar <dl gt ofar M, Maril Al qeel, dedie
Rar arfior, frar Rmar (Bovo), 23. SRl Joril g2 deoHl (@, Mardl dier guel, ddie
Rrgerr grfion, e Reer (FRo¥o), 24. sl @m gE oreaHl M, MarRil |ie e, dedid
e arivr, frer Rmer (Bovo), 25, sl WIRET <dl YA ofeaH M, Fari Ao gee,
dgdra e arion, S e (fRovo), 26. i M a9 93 orewd! WM, Maril A qee,
dgdral Revetm arion, e Rmverm (fRowo), 27. &0 Tl I Y3 ofesdl M, Fardl |ier qee,
qgdTe Rmretr wmion, [y R (fRovo), 28. s ST<Ter =7 F oeeHl Y™, Fami Ao Jee,
Jeiter Rrrer arior, e Rmer (Rovo), 29. 57t #9IER offal g3 ofeed! 3@, fard Aie Jee,
dedier Rmen wron, e R (fBowo), 30. siewcl geirar g1 wd ™, Fardt diom g,
dedid Rar arion, e Regerm (Bowo), 31. il Sifian g2 &d I, e @i g9,
dedler Rrgerm amior, f7em Reen (fBowo),32. siwll sistell g1 |a W, fFamdr #@iar g,
dedier Rrrenm urior, Rt Reen (fRodo), 33. &1 Wora ga &d I™, Famd Hio geell, dgdrd
Rregetr wrior, 137 REer (Bovo),34. s aq gl fobur 9, Fardt dio geell, gediia REer
T, fem Rar (f2ovo), 35, 5 oM Yarer g3 ST <1, Fardl dion quell, dedie fRrren
T, 7o REar (f2ovo), 36. 5 A FAR Y ST <dl, Fardl dion quell, dedie Rt
T, e Rrerenm (fRodo), 37. sTewll Iem <l g S\em <41, Faril Jier geel, Jgard
Rrrer gror, e e (Bowo), 38. @rar <dl Y3 SEA1 <dl, Farit Ao geel, dEdid
e gmiror, {7 Rrtern (fRovo), 39. sl faem <& g S\ <), Fardt |ia quell, agdrd
e arion, fSter Reer (fRovo), 40, il ffelm <dl 4= SHem <dl, Mardt |ier g9,
dgdia e o, fSem Rmvenm (fRo¥o), 41, 7 M @< gF =d M, Maril |@or qge,
agdTa Rar rior, frem R (Bovo).42. 7 ' ot 43 g XM, Hardl Al qoell, dedia
Rrgetr grion, o7 R (fRo9o)43. 1 dwr g= g 2 @, Fardl don g, dedia
et umior, 57 Reerm (fRovo), 44. sTFch IelieT <@ YT =a M, Al |iar el dedid
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e o, e e (fRovo), 45. st e <d1 9= 7a 3@, Fardt dien 9oel, dgdrd
e rvr, frer Rmer (Bovo), 46. &1 9 M g= #g M, Famd Ao goel, dgdia e
gron, St Rmem (f2odo), 47. 50 Ace AR Y WU M, Faril dion quell, dedie REer
grior, e Rer (fRovo), 48. &1 809 HAR Y3 ®©U IM, Fardl Fard dIom qeell, dedic
e arior, fSen Rmer (fRodo), 49. #iwll wig] <dl g1 U 3™, Farfl Al quell, dgrd
e arior, e R (fRodo), 50. ST @i g3 wU ™, Faril |iol qeell, Je9rd Rrfen
YT, [t Rmer (Rowo), 51. A &HeT <dl Il w9 M, Farft /o g, dediar R
Tron, [ R (fRowo), 52 &7 Algw Rig 4F Il M, fardl dlon aoell, dediia Rmer
grn, fSter Rear (fRodo), 53, 30 TR Wik GF A=l ¥, Fardl Ao geretl, dedid R
T, fSem Rer (Bovo), 54. 71 ™ Ardd Y A9l M, ardl Ao quel, dedie Rt
T, {5l Rear (fRovo), 55, 50 A1 ofe 4o #+4r I, fHardl |t geell, dediel Rifelr
gror, fSren Reer (RRodo), 56, il wu M Y A= (M, Fardl diom quell, dedia Rifelr
grror, 5t Rererr (Bowo), 57, &1 T XM Y HA@T XM, A Ao geell, aedier R
iy, e Rem (Rodo), 58, #ff < M g3 wex Rig, Farft Al ggen, agdia Rmen
gror, e Revetr (Bogo), 59, 0 &= kM GF & dio kM, Hardl dion geell, dedia R
T, ST Rar (fRodo),  60. STl Srdgcelt ueil 21 Rig, Fardt Jiar qoell, Jesiiel Rrfen
g, e Rererm (fBodo), 61, sl goor HART Uil il fasra |arR, et diom g,
dedie Rar arion, f5en Rmen (Bovo), 62, s |aW I 43 &4 @+, fardl dior qoe,
qgdra Rar arion, [ Rmer (f2odo), 63. #71 A B2k g3 -Rua M, FFardt diem qee,
agdrel e g, fStetr Rer (fRovo) EIRCICUEE

URiF—Ud R SR ORI 123 & IF=id dPdd g WA-UF died qf HA=Ral
WTaT /gdi=l 50 19 /78 T fh<m 66, Nbel Tl 06—36—53 20, HIgTT /AN dEcll, dgdiict
e g, e Rmer (Rovo) |

STl I <l gt o St XM, At e gereT, el :tdl, Nterm |rer , R U
59 T H URA-UF R SR URT 123 & I dbd =g RIS @rdr/@d [0
19 /78, T f&<T 66, YhdT TGS 06—36—53 B0, AISTA /HIST g, dedid e T, Ry
Reer Ir ywgd fbar €| R gfardl 9. 1 & SISl aRAM 9 ufodrar 9. 14, 15, 16 T 22,
30 AT 60 9 62, 63 Bl AT AR I W F#F 7 8T UT V&l 2 |

Id: $ITER gIRT Ufdarel 5. 1 & SISl aRAE g Yfaaral 5. 14, 15, 16 T 22, 30 T 60 d
62, 63 BT o fHam Sar & 6 I IFT A 9190 THUH IN By SoR d aRTSl &l Al
W3 9 falad dR W fHAT® 19—-04—2024 HI 3UIRTE 2.00 §o1 AH DI YRR FadHI (DLSA Top
Floor Room) # TR 3TUAT TaRTST YT &R, =IAT UhaRh] HrIATe! 3Hd H ol SITeafy |

3T feAidh 05—04—2024 BT TN BEER T HIBY 3STod & SN fbar 7|

AER | FEIRT / —
TEIG AHTET TH oy,
aexire e amor, e Rt (RRovo) |

et A R I 9 IIRTIR Fee FHEdr v Soft, agsdie R umi,
e Rrrar (RRovo)

JeheH! T : 21 /2023 TRIG ARG : 17—03—2023 ANRg Uell : 24—05—2024
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S M At gF A Ao M, ARt u™ qEe), S fea, dgere wRan, frerr R,

g u et |
ERIG|

1. 21 el XM gF foxar vM, ARl Su—HeTd gherR, dedld REer g, e

Rryar (fRodo), 2. il Y= I YF Iad M, Faril SU—H8Td {HecER, dedia Refer g,

fSrer Rrgetr (fBovo), 3. i kg M Y S, MaRil Iu—Held {herR, dedia REer JTH,

terr e (fFovo), 4. %ﬁ WNTH M YA SA, ARl IU—H8Te HHER, dediiel R g+,

fSrem Rrgetr (fRodo), 5. o A &l g3 IR M, Fardl Su—Hsld {heR, dedia REdr

T, fSter Reer (fRovo), 6. & #rgd ot g3 9T (M, Faril  Su—A8d fHheeR, dedid

WWW WW(}%OHO) 8. &ﬁmmgaww YR SU—ETel
FHCER, Tedrd REer g, Rfem Reen (fRowo), 9. s =Ror a9 g3 #e M, fard
JU—HET HHCER, dedla R g, f57er R (Bovo), 10. 50 grdl g ga fdvur 39,
Farfl SuU—HeTa HHeER, dediad REar g, e Reer (Bovo), 1. = /g g g3 o
Rig Ml Iu—HeTd HHheER, dedla Rmen amor, fSrer Refer (fBovo), 12. AT HART T
=d M, Al Iu—HBTdl HHHR, dediad Reen arior, f57er Rrfer (Bovo), 13. s ©@H =<
93 §Rd M, MO Su-HEld gwemR, dedld Reer gMion, Rter Reer  (fRovo),
14, Aol guAr fagar w1 gd, R SU—d8Tel |HherR, dediel R wror, e fRHer
(fBodo), 15. sTwch AT g i, Hardl Su—Held HWemR, dedla Refen grr, fSen Rear
(fBowo), 16. =0 R & YA <dl &N, Fardl SU—H8Td HHCHR, dedial g ardior, f57ern
Rrretr (Bovo), 17. N 9T HAR Y3 M s, Al Iu—H8Td fherR, dediel REar JmHi,
fSrerr R (fBodo), 18. i Jarrol Y= W M, ARl SU—HSId HHER, dedridd Rifell JrHio,
forem Rmer (fRodo), 19. 27 HY AR YF HAER e, FaRi IU—H8Te GHER, dediid REar
greor, St Reer (fBodo), 200 sl Geilel <dl Uil RHY HAR, R SU—H8ldl HHeER,
agire Rgerr ariion, e e (fRovo), 21. simar fiar < oot @l Rig, o= Su—wera
BHCER, Tedlel Refer gmior, 5o Reem (fRovo), 22. i\l iG] dreft, AR Iu—Herel
BHCHR, dedld e yrfer, fen Revenm (fRovwo), 23. 57 g W Y3 gA =<, fari
JU—HETe BHCHR, dediel Rfar arfvr, {51 Revetr (fRodo), 24. | ®Har fagrar €9 M,
fraredl Su—Hgrd  gweER, dedid Riar grion, 5o RHer (RRogo), 25. sl wHen faear
4 M, Farll IU-—HBTd HWeER, dedld REar arivr, e Reer (Bovo), 26. s o=
g g3 <u W, FEarll Su-A8d @weMR, dedid Rmen umivr, ftem Reem  (fRovo),
27. & AMfd=l el a1 @, Al Su—HgTd gherR, dedicl REer grier, f3rer e
(fBovo), 28. =i 97 XM YF AT, ARl IU—HETT FHTHR, Tedla REaT TRor, [Serm Rrten
(fRowo), 29. =N YRS Y3 A=, FFardl SU—Hglel HHeER, dedicl Rvem drH, f57er R
(fRowo), 30. =it Nfcredr g AwuT=, AR SU—HETdl {HerR, dedic RHer arior, e
R (fBowo), 31. HANT Mider g= Fwur=, Fardl SU—H8Td fherR, dedidd REar g,
fStenm Rrvetr (RRodo), 32, Ml (M @R fAgdr Awur<, Marfl SU—Hgld |hcHR, dediid
Rregerm grior, e Reenm (fRodo), 33. &1 W1 T< Y <A1 =<, MR IU—HETd HHCMER,
Jedid Rmer grfor, Rrem Rear (Bovo), 34. # &7 g g3 <a1 <=, Mol Su—+@rd
HHCHR, Tedid RMar g, fSen Reer (fBodo), 35. 50 s Mg g3 &ar ==, fardl
SU-—TETd H{HEHR, dedial Rmer 3o, fem R (Rovo), 36 st ™= Rz g3 a1 =,
Al Iu—w8Te HHeR, dedla Rmer uivn, e Rmer (fRowo), 37, s faser a1 gA
el ¥M, el Su—dgTel fbhe™R, dediad Reerm amion, e Rrrer (fBodo), 38. wU @<
g3 el M, Faril Su—H8Td |hcER, dedid Reem grior, 57 RHer (fBovo), 39. s
ggdTell Uoil XT3 HAR, Fardl Su—AgTel iR, dedie REer wrr, fStem Reer (Bovo)
BCIREISIH N
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URi—Ud R SR ORI 123 & < dBHHE g WH-UF ded g HweRel
TT /Sl d0 181 /234 T 278, fhdl 121, IbaT A&l 00—-91—83 80, SU—HEIA /HIST
pHCTER, dediel e g, fSem Rerer (fRodo) |

$ M A gF A AT M, ARt ue qrEien, S fea, dgurd wRan, forer R,
R U 7 39 e | URF—Ud R SR ORT 123 @ IA<HId dhdd 8q RISl ATl / Fdl)
<0 181,234 qT 278, <l 121, XPdT TATGTEl 00—91—83 B0, IU—HeIA /HIST FHCHER, TEAI
et gror, 7 Reverm (Bovo) e uwgd fban & | /s ufdardl <o 1 @1 7, 10, 11, 12, 14,
15, 16 TT 25 T 28 TT 39 B! AT ARV TID A =T - &1 U7 & 2|

3d: STABR GRT Ufaral 5o 1 a1 7, 10, 11, 12, 14, 15, 16 TT 25 T 28 AT 39 &I Jd
frar Srar ® fo afe SaT AHeT 9i9d dHEdH IR Pls SoR g YRSl & df wad g forRad diR
R faAd 24—05—2024 H AR 2.00 o1 TH HIc YRAR FadHI (DLSA Top Floor Room) #H
JMHY IMUAT TARTST U B, IJAT UhaRWb] Hridre! 3HeT § o8 SIgd |

3T feATd 06—04—2024 BT TR BN T HIgx I7gTold I oI fhar 17 |

AT | FXATEIRT / —
TEIG AHTET TH oh,
aexire e amor, 57 Rt (RRovo) |

T A REY I § IRTAR FeId FuEdr vod ooft, aesdiier e ari,

fSterm Rrven (f2ovo)
YheAT AT © 56 /2020 ARG ARSI : 22—08—2020 AT U : 07—05—2024
Reret, 8. 9. ARGd GEIRAE 31 21 I[6ild AR TR |
ERIG|

: 93 Wb gergy, fardl g Aioll, S drred), dediel Reer grior, e
Rmer, 2., 2. & 3R el g3 grax <, Hardl g fioll, S1. dRredl, desiiel Rrfetr JrHio,
9., 3. # Yool g g | XM, Fari T Aol S1. ariedl, dediel REer

Nl

i}
q

L, 5. 30 9% W gF Ry, FMard Ma afiohl, S aRmed!, i
. 6 % BIRRIR RiE gz =1 vM, Fardt 119 aol, S armed,
dediel Rerm g, fSen R, 8w, 7. sl day At g =, fardl e sioll, s,
drred], dedier Reven arion, e Reer, 2. U, 8. s gordl ¥ g= g, Fari e i,
S1. dRTedl, dediel Ren arion, e Rer, 2. . RISCICRNE

URiF—Ud R SR ORI 123 & =i dPHHd g WA-UF died i HwRal
WTAT /gl |0 178 /208, fh<dT 3, IdaT TATETET 00—03—32 B0, HIBTS /HIST Hhe Had, T84
e arior, e Rmer (Rovo) |
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Reern, B U 9R%d EIRAF 3 &1 (o AR 1 39 IR § UAT-3 R SR GRT
123 @ IR THUH TG RIS @Il /WA 50 178 /208, fh<T 3, IdhaT ATGTET 00—03—32 20,
AIETd /A |be Hred, dgdrd Riar grior, [em Rer (Bovwo) Ir wd far g1 oA
gAY =, 2 @1 5 9 8 BT IS ARV a¥i® X ARG T 8 U7 8§ |

3 $¥ABR T Ufdral 5. 2 A1 5 9 8 I Jfod fbar &ram & & Al o AT arad
THIH IR PIs SOk T TARISl &1 df W g foIRad dR R a7 07—05—2024 I JURTE 2.00
g9l A% dIc URAR Tdd (DLSA Top Floor Room) H MHR AUAT UaRTol UL &N, 3=l
UHaRHT HIIATal 3Fd | T8 SIgl |

3T feATd 08—04—2024 BT TR BN T HIER I7eTold I oI fhar a7 |

SR | FXARIRT / —
e HTEdT T2E Aol
agder Rererr urion, RSter Rrter (Rowo) |

In the Court of Sh. Bhanu Gupta, H.p.A.S, Special Marriage Officer-cum-Sub- Divisional
Magistrate, Shimla (Urban), District Shimla (H.P.)

1. Mr. Ritesh Ferairam Gupta aged about 30 years s/o Sh. Ferairam Baledin Gupta, 1/0
B/507, Ganesh Darshan, Sarvoday Paradise Mira Bhayander Road, Behind Balaji Hospital
Bhayander East, Bhayander East Thane, Mahrashtra-401 105.

2. Ms. Lakshita Taneja aged about 29 years d/o Sh. Vivek Taneja, r/o Belle View
Building, Upper Kaithu, Shimla, Tehsil & District Shimla (H.P.).

Versus

General Public

Subject.—Registration of Marriage under Special Marriage Act, 1954.

Mr. Ritesh Ferairam Gupta aged about 30 years s/o Sh. Ferairam Baledin Gupta, r/o B/507,
Ganesh Darshan, Sarvoday Paradise Mira Bhayander Road, Behind Balaji Hospital Bhayander
East, Bhayander East Thane, Mahrashtra-401 105 and Ms. Lakshita Taneja aged about 29 years d/o
Sh. Vivek Taneja, /o Belle View Building, Upper Kaithu, Shimla, Tehsil & District Shimla (H.P.)
have filed an application alongwith affidavits in the court of the undersigned stating therein that
they have solemnized their marr  iage on 11-03-2023 and are living together as husband and wife
since then, but the marriage has not been found entered in the records of Gram Panchayat
concerned/Municipal Corporation Shimla and marriage be registered under the Special Marriage
Act, 1954.

Therefore, objections are hereby invited from the general public through this notice, that if
anyone has any objection regarding registration of this marriage, they can file their objections
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personally or in writing before the court of undersigned on or before 11-04-2024, after that no
objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 12th March, 2024.

Seal.
Sd/-
(BHANU GUPTA), HPAS,
Special Marriage Officer-cum-

Sub-Divisional Magistrate,
Shimla (Urban).

9 37qTold 9ERIe gaEd fgdd Soff SRR, SU—dgNiia IRER,
e R, fRame ywr

3N TRAY HAR GF A g T, Fardl g q@reer, SR feers!, Su—dediel AR
TR, {7 e (f@ovo) |

SMH SId

TTfAT—U JAMRA 1969 SN €RT 13(2 /3) ST /HG &6l B AN |

2 AN FAR YA Al B g, Fardl e Farere], SeeR feers], Su—dsdilel AR
TR, Rte Reer (Rowo) 1 39 draierd # ardes fhar € &6 a1 921 et =M 1fim i
g B O UM FaTee], Su-dediid wReadl TR, e R (Rovo) H 14—02—2009 @I o
S ST /TN, RN & HRUT 3l T TR I darad @ iferd § gt BFT T8
YT 4T | 3k AAGd 31 UM Gard feerel & 3ffeld H SWIad fafdy 9 71 &1 g9l dxam
e 2 |

3A: S JMQTdl STABR ERT FAHERY bl Jfad fhar mar © & afe fedr aafaq &
JMH ST BT HIs TaRISl 81 df 98 fedih 11—04—2024 Tb UId: 10.00 I SFENSARTNT &
PRI/ =TTAd H SURT IR 37U 3MMURT e &R Fahdl 2| SR ¥Rd § FEgaR
HIAATE! 31T H oATs ST |

3ITST f&=h 12—03—2023 BT A BHIER Ygq AR IR | SR g3l |

HIeR | TR / —
WERId AR fgdid vl SRREdIR,
IU—dgdld AR, fStetr e (fRovo) |
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In the Court of Sh. Vijay Wardhan, 1as, Marriage Officer-cum-Sub-Divisional Magistrate,
Rohru, District Shimla, Himachal Pradesh

In the matter of :

1. Sh. Kartik s/o Sh. Deepak, r/o Village Chatra, P.O. Maindrath, Tehsil Tiuni, District
Dehradun, Uttrakhand Pin Code 248 199 age 25 years.

2. Vinta d/o Sh. Puran Mal, r/o Village Parsa, P.O. Lowerkoti, Tehsil Rohru, District
Shimla (H.P.)-Pin Code 171 207 age 19 years .. Applicants.

Versus

General Public .. Respondents.

Subject.— Proclamation for the intended of Marriage under section 5 of the Special Marriage Act,
1954.

Whereas Sh. Kartik s/o Sh. Deepak, r/o Village Chatra, P.O. Maindrath, Tehsil Tiuni,
District Dehradun, Uttrakhand Pin Code 248 199 age 25 years and Vinta d/o Sh. Puran Mal, r/o
Village Parsa, P.O. Lowerkoti, Tehsil Rohru, District Shimla (H.P.)-Pin Code 171 207 age 19 years
have filed an application alongwith affidavits in the court of undersigned for intended marriage
under Section 5 of Special Marriage Act,1954 and have applied for registration of their marriage.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this intended marriage can file the objections personally or through
their authorized agent/Advovcates in writing before this court on or before 20-04-2024. The
objection received after 20-04-2024 will not be entertained and marriage will be registered
accordingly.

Issued under my hand and seal of the court on this 20th day of March, 2024.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Rohru, District Shimla (H.P.).

9 JAQTAd PRBRI SUSIEGN, TR, fSrerm Rear (RRovwo)
HebeHT 0 : 7,/2024 TRIG SRl : 19—03—2024

Sh. Kunji Ram s/o Sh. Sahojha, r/o Village Cheeing, P.O. Anti, Sub-Tehsil Saraswati Nagar
Distt. Shimla (H.P.).

(1) 3MH SF=cT |
(2) <P IR T Td & USIHRIT A< |
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fawa——urefl &1 989 & g USIARU UM Uad <l & OH Ud o USHdRUl IR H &ol

FRAR WM IR A gRT 13(3) T4 UG Jg UolRvl ARRH 1969 & S=0Id HY
GoflhRoT HRT N |

W WM d 3 SHdT Bl SoiRAT STAER & Aredgd | qfoad fear S 8 f6 Sh.
Kunji Ram s/o Sh. Sahojha = 3NN & =AM H Udh AMASA—UF HI IUY—UF qoiRdl
T IR (R Fifdha sfter) e Reem & Aees 9 uxd fdar & & I 987
Late Ms. Baghpati d/o Sh. Sahojha f9&! ] 3w 04—05—1980 HI T =T H gg © aAl
A WAl o IHBT USHDHRYT UM YR & o Ud Jog Uolldol e’ H ol 78l
PRART B, 39 Uil IWad GG I I g™ vEardd & O /qg USidRel OReR H &Sl
PRAMT ATEAT 8, T IR AR SR HR BT IR Bam 7 |

3 3 STAT U Uargd T, S0 <, Iu—dedlel IREATR, e Rmen &
JOIRAT STAER & ARIH W gfaa fHar Srar g f& af< Sh. Kunji Ram s/o Sh. Sahojha @1 98+
Ms. Baghpati d/o Sh. Sahojha 5@ Jg &I 04—05—1980 B §F © I USHHRYT YTH G
Tl & TSRl IORER H &S B IR Pls AURT 8 Al 98 &I 20—04—2024 IT $HH T
JIETAT H BIVR MHR AT TaRTS U HR Fhal 8| $UP SURINT Dls ¥l IolR /TR ol
AR A BR dr Uil @1 98 Bl Jog USeRYT & AR UIRG PR G I Uedd b
Aol IRER / 9ardd AfId T ST 8q Qe Hol &l SIRi |

3ITST &I 21—03—2024 DI WX FHIER g HIBR AQTeld §RI ST GaT |

AIER | FRERT / —
PRIDR TUSTRIBN,
SRR, Rt Rrer (Rowo) |

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H. P.)
In the matter of :
Smt. Chandni Singh al/ias Chandri d/o Sh. Kali Dass, Village Tanseri, P.O. Shingla, Tehsil
Rampur, District Shimla, Himachal Pradesh at present w/o Sh. Gurpreet Singh #1388, Vikas Nagar,
Mauli Jagran, Chandigarh, Pin No. 160 102 .. Applicant.

Versus

General Public .. Respondent.

Application under section 13(3) of Birth and Death Registration Act, 1969.

Whereas, the above named applicant have preferred an application before me regarding
registration of her name and date of birth as Chandni Singh al/ias Chandri date of birth 08-03-1995
in the Birth and Death Register at Gram Panchayat Shingla, Development Block Rampur, District
Shimla, Himachal Pradesh.
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Now, therefore objections are invited from the general public that if, anyone has any
objection regarding to enter her name and date of birth mentioned above they should appear before
the undersigned on or before 21-04-2024 either personally or through their authorized
agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heard.

Issued today on 22nd day of March, 2024 under my hand and seal of the Court.

Seal. Sd/-
Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).

In the Court of Sub-Divisional Magistrate, Rampur Bushahr, District Shimla (H. P.)
In the matter of :

1. Ritika Kindo d/o Sh. Injan Lal Kindo, r/o House No. 6, Gadavhiri Patel Para Ulkiya
Surguja Chhatisgarh-497 114 at present r/o Ward No. 9, Khaneri, Tehsil Rampur, District Shimla,
Himachal Pradesh.

2. Anuranjan Kindo d/o Sh. Injan Lal Kindo (D.O.B. 30-07-2013), r/o House No. 6,
Gadavhiri Patel Para Ulkiya Surguja Chhatisgarh-497 114 at present r/o Ward No. 9, Khaneri,
Tehsil Rampur, District Shimla, Himachal Pradesh.

Through her Mother
Smt. Tulsi Kindo w/o Injan Lal Kindo (D.O.B. 26-11-2012), r/o House No. 6, Gadavhiri
Patel Para Ulkiya Surguja Chhatisgarh-497 114 at present r/o Ward No. 9, Khaneri, Tehsil Rampur,

District Shimla, Himachal Pradesh .. Applicant.

Versus

General Public .. Respondent.

Application under section 13(3) of Birth and Death Registration Act, 1969.

Whereas, the above named applicant have preferred an application before me regarding
registration of her daughter and son name and date of birth as Ritika Kindo d/o Sh. Injan Lal Kindo
(D.O.B. 26-11-2012) and Anuranjan Kindo d/o Sh. Injan Lal Kindo (D.O.B. 30-07-2013) in the
Birth and Death Register at Municipal Council Rampur Bushahr, Tehsil Rampur, District Shimla,
Himachal Pradesh.

Now, therefore objections are invited from the general public that if, anyone has any
objection regarding to enter their name and date of birth mentioned above they should appear
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before the undersigned on or before 21-04-2024 either personally or through their authorized
agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heard.

Issued today on 22nd day of March, 2024 under my hand and seal of the Court.
Seal. Sd/-

Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Shimla (Urban)

1. Mr. Bhavesh Kakkar aged about 37 years s/o Sh. Prem Kakkar, r/o Shiv Cottage, Ruldhu
Bhatta Subhash Nagar, Shimla, Tehsil & District Shimla, Himachal Pradesh .

2. Ms. Priyanka Mehta aged 42 years d/o Sh. Vijay Mehta, B-350, New Friends Colony,
P.O. New Friends Colony, District South Delhi.
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Versus

General Public

Subject.—Proclamation for the Notice to intend marriage under section 5 of the Special Marriage
Act, 1954.

Mr. Bhavesh Kakkar aged about 37 years s/o Sh. Prem Kakkar, r/o Shiv Cottage, Ruldhu
Bhatta Subhash Nagar, Shimla, Tehsil & District Shimla, Himachal Pradesh and Ms. Priyanka
Mehta aged 42 years d/o Sh. Vijay Mehta, B-350, New Friends Colony, P.O. New Friends Colony,
District South Delhi have filed an application and affidavits in the court of the undersigned under
section 5 of the Special Marriage Act, 1954 on 06th April, 2024 and intend to get married within
three calendar months from the date hereof.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or 5th May 2024 from the date of this notice after that no objection will be entertained and
marriage will be registered accordingly.

Issued today on 06th April, 2024 under my hand and seal of the court.
Seal. BHANU GUPTA (H.AS),

Marriage Officer-cam-Sub-Divisional Magistrate,
Shimla (Urban).
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